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MINISTRY OF FXTERNAL AFFAIRS
NOTIFICATION
New Dethi, the 12th Apol, 1983
G.S.R. 325(E).—In ev.rzise of the powers conferred by
section 74 of the Passports Act, 1967 (15 of 1957), the Cepiral

Goverrment herehy makes the followingrules furtherto amend
the Passporte R, 1980, namely :—

1. (1) These rules may becalled the Passports (Amendment)
Rules, 1983,

2) They shall come into firce on the dite of thxir public -
tion in tre official Gacette.

2. In Schedule I to the Passports Rules, 1980—

(1) 32 .inst SL No. 2. under column (3), in the etries, the
word “Trinura’ whetever applizable, shall be o nitted ;

(2) forentries against SL N 5, the Dilowing ¢ vriss shall
substituted, namely :—

[ 2 3

“5(1) (a) Regional Passport Offices, The State @ Tarnd Nadu
Madras, (Regronal Pisse  {oxcluding th, Districts
portand Emigration Office, of Thanjayu, Tiru-
Madras) chiraaalii, Pud.\ wrar

Madural, Ramanatha-
puram, [irunclveli
21d Kany akunary and
the Uun waritory of
Pyt oy caelgding
ths Dstriee of Mahe.

(B) Awstsiant Passport Oificer, -do-

Madras, (Regional Pass-
port and Emigration Off-
ce, Madras)

{c) Publiz Relations Otfcer, - 3.
Madras (Regional Pass-
port, and  Emigration
Office, Madras)

(¢} Superintendent, M1idras, -do-

(Regional Passport and
Fmigration Office, Madras)

5(1i) (a) Passport Officer, Tiruchira~ The district. of Thanja-

nalli (Passo et Ofize, vur, Tiruch rapalli,
Tiruchirapalii). Pudukottai, M.durai,
Ramanathanaram,

Tirunelveli and Kan-
yik imui in the State
of Tanil Nadu.
(b)Y Public Relations O Heer, =i
Tiruchirapalli (Passport
Office, Tiruchirapalli)
{¢) Supevintendent, Tiruchira- ~lo-
palli (Passport Office,
Tiruchirapalli).
3. Against Sl No. 15, 1n columan 3 for the words " 1he States
W Assam, Nigaland”, the words “The States of Assam, Tripm 1,
Nagaland”, shall be substituted.

IND. V.IV/553/3/82)]
P. S. SAHAL Jt. S:y.

Note : Priicipal rules published vide Notification No. GSR
691(E) dated 11th Decemnber, 1980, Gazette of India
193) (Extraorldinary) PartIl, Section3, Sub-Section (i).
Sub-euently amended by :—
1) Notidzation No. GSR. 59(E), dated 7th Feb. 1981,
(1i) Notifization No. GSR. 465(B) dated 24th June, 1932,
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